420 Matters raised [RAJYA SABHA] with Permission

() Status of implementation of remonendations contained in the Forty-sixth
Report of the Department-related Parliamentary Standing Committee on
Finance on Demands for Grants (2011-12) of the Ministry of Planning.

(i) Status of implementation of recommendations contained in the Sixty-
second Report of the Department-related Parliamentary Standing
Committee on Finance on Demands for Grants (2012-13) of the Ministry
of Planning.

MATTERS RAISED WITH PERMISSION
Brutal killing of Dr . Narendra Dabholkar, a noted social activist in Maharashtra

MR. DEPUTY CHAIRMAN: Now, we take up the Zero Hour Submissions.
Shri Husain Dalwai to speak on Brutal killing of.OMarendra Dabholkara noted
social activist, in Maharashtra..(Interruptions)... Now, others may please keep
quiet. ...(Interruptions)... Please take your seat.(Interruptions)... We are taking up
the Zero Hour | have called Shri Husain Dalwsi'name....(Interruptions)...

st IAREN gEE ([M8R): W), & 39 W g9 gy o IR dEl T o
fo & 39 W TP delag MET PFI 0. (FaEH)... IR, AR Ig IE § P
TR S Th HEM WA ggRe 91 9 ufdamm & Raae ded @ SR
ITH BT B W, gAY &1 fEe & U Ud delo Wi, Ud Wi W
fomr T, A B W9 AN B SR OBSH B I T . (EU)...

#ft A ey e ([RER): W, YEfdam St S S o9 @l ' &R S 9|
ot St 7 @ w8 9@ ' 9 aRd §l ' S BT @ Wl aRd
£l PR AmaiRed ®U ¥ & RN ¥ RG] IS¢ IR H UG MY, o &
OB FHAT BN | (). .

MR. DEPUTY CHAIRMAN: We can do it tomorrow...(Interruptions)... The
suggestion of RanVilasji is taken note of...(Interruptions)... Now, all of you
kindly listen to what Shri Husain Dalwai is saying. That brutal killing is very
unfortunate. ...(Interruptions)... Mr. Mohd. Ali Khan, take your seat.
...(Interruptions)...

#t g9 TeEs (TR W, IE Ol "edl ©, IS Uh dgd o TR Hedl
Tl . (FEEM)... WX, SI. N§ SR 18 A A 3sigl & RIams dsd B |
SeM UE fda Y R e ol a® f9a 1213 9 9@ ST @1l S US



Matters raised [22 August, 201B with Permission 421

TE fum 9w 3 U™ fewn, R fRge oRee 7 W o foen, Afds eida: Swa
of & 99 garl SE 24 AW O RFE W 11 g b IR S dEd sy o
fparl a8 A w9 891 aIfRY on, b 98 U el gofll I ST drel SHHdRE
U BM gl o1, U EAR 9% AR’ 7 @'l gl olfed, 39 99 SHe o
R for Ml 9 g gA & fow g 4, 99 SHer @A fear Tl Sl g
ar ERm oMl off iR a' IefF P Wedi & GRY oM offl ¥ S WMed E,
6 AW H o A TE, A TE AW, b SAb W@ 7 FA U TR A forar
g 5 98 g 9IS Tad a9 T B, qeUT W A dERI F R SW b 9™ 39
WE A 9gd ] Tl (FIAUM).. W, W I§ dedl © (b SUH $ad ARA
qrel AR B Uhed IR SHBl AWl o A PV el 8 Aol 8, died Ig Sl
gt 2, A G FRA del S Wed €, SN @Ml W $Y Wied §, 99 8l
ST AR H W P8 WIeT T RFel W WERT g9 WS B Sifd WRd & M
IR PR FaAedEl $B dRA 6, dl MY ITH FW JcPH PR ol SIb HW
e &1 4 tEd amE oRi 7 R € @ Wedl ™o ued e SRR ©
TERTE AR 7 o5 WHR & TN U6 Wad A 997 T & JaR W ded
g S werTg A &R i weddl #_d g1 W, d FEA ARG g & ARy #
TS AERY ggd B WRIg B WA 2l P U fEuEEl Wwed g e R A
B TR e del? BR OSW W I AR A B9 Slel o 3R A 9% I
12 9 dF e TSIl 39 UBR & Sl 6T dd Jg ¥, SS9 W UEel o
$ IR H HERTE WER 19 WER d ol U9 e 8, S99 WRdE &l b
WHR DI WIHRAT dRY, .. (@), Jei A J0 g .. (=ae)...

st I uEE: weley, § 39 AW $ oWy W $l deg wRal gl
ft A @l (7R AEy, § 59 fiw & 9y W@ B deg Rar g
SHRI SHANTARAM NAIK (Goa): Sir, | associate myself with this issue.

SHRI D.P TRIPATHI (Maharashtra): Sjrl also associate myself with this
subject.

MR. DEPUTY CHAIRMAN: | will call the names of those Members who
have given their names to associate themselves with .itBRalchandra Mungekar
...(Interruptions)... Just say that you associate yourself with it. That is all.
...(Interruptions)...

DR. BHALCHANDRA MUNGEKAR (Nominated): Sirl condemn the brutal
assassination of DmNarendra Dabholkar..(Interruptions)...
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S Yo uifed (MERTS): W, § ¥' Al HEA AEdl § (@) W,
59 R AMel H AfAnSll Bl SRl YA Usdl gl . (FEEM).. H SR Th
IRad-ard! | ..(TEIH)... 89 SHIadR Bl BT Bl hSH PRA B |...(GEM)...

DR. JANARDHAN WAGHMARE (Maharashtra): | associate myself with this
issue.

SHRI ISHWARLAL SHANKARLAL JAIN (Maharashtra): | associate myself
with this issue.

SHRIMATI VANDANA CHAVAN (Maharashtra): | associate myself with this
issue.

SHRI K.C. TYAGI: | associate myself with this issue.

SHRI PRASANRA CHATTERJEE (Wst Bengal): | associate myself with this
issue.

MR. DEPUTY CHAIRMAN: Dr. Waghmare, you can associate yourself with it.
...(Interruptions)... Shri Ishwarlal Shankarlal Jain.(Interruptions)... Shrimati Vandana
Chavan, associated...(Interruptions)... Shri K.C. Tyagi, associated.
...(Interruptions)... Shri Prasanta Chatterjee, associate¢lnterruptions)... No, no,
you just associate yourself..(Interruptions)... Shri Prakash Javadekar
...(Interruptions)...

# UBRT SESHY (HERTE): b 59 § Pl JRIGd 8l 2| ... (Taem™)...

SHRI SITARAM YECHURY (West Bengal):The whole House associates itself
with it. Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: We will have a Resolution tomorrow
...(Interruptions)... We will allow it. ...(Interruptions)... The Chairman will consider that.
...(Interruptions)... 3y <7 9f3T 1 All of you sit. ...(Interruptions)... Take your seats.
...(Interruptions)... See a large number of names are there for associating with this
subject....(Interruptions)... All names have been added in the list who have been
associated...(Interruptions)... Furthermore, there is a suggestion from W&chury and
Shri RamVilas Paswan that the House may considamterruptions)...

sft ImfdemT urmEE: W), YRT 8SE US @1 The whole House is one.
..(Interruptions)... Sir, the whole Housesi one....(Interruptions)...
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MR. DEPUTY CHAIRMAN: | understand that the whole House is one in
condemning this Kkilling....(Interruptions)...

SHRI SITARAM YECHURY: A condolence resolution may be moved by the
Chair tomorrow Sir. ...(Interruptions)... | request you to consider it.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: What Yechuryji said, what RanVilasji said and
what | See is that the whole House is one in condemning this kiksgegards,
the suggestion made by Shfechury that tomorrow there should be a resolution,
I will submit it to the Chairman and the Chairman will take a decision on that.
That is okay ...(Interruptions)... Let it be over ...(Interruptions)... 1 will come back
to you. ...(Interruptions)... Shri P Rajeeve....(Interruptions)...

Food poisioning in trains

SHRI P RAJEEVE (Kerala): Sjrl would like to invite the attention of the
House to the food poisoning in Marusagar Express train.aBout 50 passengers,
including children, who were travelling in Marusagar Express train, operating service
betweenAjmer Junction to Ernakulam, got food poisoned after consuming food
served from the pantry of the train. SBeven passengers were in a serious
condition. The passengers complained about the food on the first day itself. They
were served very old vegetable biryani and omelettes made from rotten eggs. The
TV channels show the situation in train itself. The vegetables are stored in front
of the toilets.The meat is very rottenThe kitchens are very uglyrhis is not an
exceptional case. Thklalayala Manorama wrote an editorial that these are poison
serving trains.This is the situation in most of the trains in our coun8y, they
have served very old food. The agency has no certificate from the Food Safety
Department.The employees have no fithess certificate from the Medical Board. Sir
the Railway has not taken any effective step to ensure the quality of food. The
Parliamentary Standing Committee submitted a detailed report with specific
recommendation to improve the condition of the food served in trains. But, the
Ministry of Railways kept the report in freeze. Searlier it was run by the
Railway itself. At that time, there were no complaints like this.

Thereafter the catering department was privatized and all these things started
happening.The Indian Railway Catering an@ourism Corporation has the
responsibility to ensure the quality of the food served. But they are doing
nothing. It is a big business for the Railways. The Railways get more than



